
IN  TH E H IG H  COURT OF M EGHAIAYA
SH ILLON G

S tatem en t sh ow in g th e  category  w ise  & B en ch  w ise  n u m b er o f  cases o f  Institu tion, 

D isposal and P en den cy in  resp ect o f  the H igh C ou rt o f  M eghalaya  

W .E .F.0 1.0 1.20 16 TO 31.01.2016

SI.No Category' o f  C ases
C ategory

o f
B en ch es

Pen din g as 
on

0 1.01.2016
Institu tion D isp osal

Pen din g as 
on

31.0 1.20 16
1 (RFA) R egu lar.F irst.A p p eal S/B 3 - - a

D/B
2 (M AF) M isc A p p licatio n  First S/B 1 - - 1

D/B
3 CRSA) R egu lar.S eco n d .A p p eal S/B

D/B 4 - 4
4 (CR P)Civil. R evision. Petition S/B 17 1 2 16

D/B
5 R eview  P etition S/B 5 - - 5

D/B a - - 3
F/B

6 (M C) M isc.C ase (Civil) S/B
D/B
F/B -

7 (W P C )W rit P etition s(C ivil) S/B 408 6 1 413
D/B 7 5 2 IO
F/B 2 - - 2

8 (CA )C om pan y .A ppeal S/B
D/B 1 - - 1

9 (C.Ptn) C om p an y Petition S/B 6 - 1 5
D/B

IO (PIL) Public. In terest.L itigation S/B
D/B 11 - - 11
F/B

11 (W A )W rit. A p p eal
S/B
D/B 50 - 1 49

12 (T est.C ase)T estam en tary  Case S/B 1 - - 1
D/B

13 (M A O M  otor. A ccid en t. C lai m S/B 1 - 1
D/B

*4 (C on t.C ase.C )C ontem p. Case 
C ivil

S/B 26 1 - 27
D/B

15 (ITA) Tax R eferen ce  C ases S/B 1 - - 1
D/B

16 (SA) S econ d .A p p eal. S/B 1 - - 1
D/B

17 (FA) F irst.A p p eal S/B 2 - - 2
D/B

18 (Crl.A ) C rim inal.A p p eal S/B ? - - 7
D/B 9 - - 9

19 (C rl.R ev.F etn ) 
C rim inal. R evision. Petition .

S/B 4 - - 4
D/B

20 (C rl.Petn) C rim in al.P etitio n S/B 13 4 1 l 6
D/B

21
C on tem p t Case (suo-m oto) S/B

D/B 1 - - 1
22 Bail A p p ication ,/A n ticip atory  

B ail( BA/AB)
S/B -
D/B

23 (W .P .C rl)
W ri t. P e titio n . (C rim inal)

S/B
D/B 2 - - 2

24 (Crl.M C ) C rim in al.M isc.C ase S/B 12 3 - 15
D/B 1 - 1

25 (T rp .P .C rl)
T ran sfer. P elitio n (C rim in al)

S/B
D/B 1 -  ̂ — 1

26 (Cont.C ase Crl) C ontem pt. 
C ase(C rim in al)

S/B
D/B 1 - ■  9 1

TOTAL 597 24 8 613



IN THE HIGH COURT OF MEGHALAYA

SH ILLO N G

S ta tem en t sh o w in g  th e  catego ry  w ise  & B ench w ise n u m b er o f  cases o f  In stitution, 

D ispo sal and  P en den cy in resp e ct o f  th e  H igh C o u rt o f  M egh alaya 

W .E .F .o i.01.20 16 TO 31.01.2016

SI.No Category' o f  C ases Category' o f  
B enches

P en d in g as 
on

0 1.01.2016
In stitution D isposal

P en din g as on 
31.01.2016

1 R .F .A S/B
3 - _ 3

D/B

2 M .A .F S/B 1 - - 1
D/B

3 F.A .O S/B

D/B

4 R .S.A S/B

D/B 4 - 4
5 L .P .A S/B

D/B
6 C .R .P S/B 17 1 2 l 6

D/B
7 R eview  Petal S/B 5 - - 5

D/B 3 - - 3
F/B

8 C .R ef S/B
D/B

9 A rb itra tio n S/B

D/B

IO C.M .A ppl S/B 236 11 5 242
D/B 66 7 3 70
F/B -

11 W P (C) S/B 408 6 1 413
D/B

7 5 2 IO
F/B 2 - - 2

12 C .A ppl
S/B

D/B 1 - - 1

13 C .P tn
S/B

3 - _ 3
D/B

14 P .I.L S/B
D/B 11 - - 11
F/B

15 W .A S/B
D/B 30 - 1 49

l 6 M at.C ase S/B
D/B

17 T est C ase S/B 1 - - 1
D/B

18 M .A .C S/B 1 - - 1
D/B

19 El. Petn S/B

D/B



20 C ont. C ase S/B 26 1 - 27
D/B

21 S eco n d  A ppl/S.A .O S/B
D/B

22 C om p .P etn S/B 3 - 1 9
D/B

23 T a x  C ases S/B 1 - - 1
D/B

24 C ro ss O b jection S/B
D/B

25 T r.P(C ) S/B
D/B

26 W .P .(C ) SO U  M OTTO S/B
D/B

27 S.A. S/B 1 - - 1
D/B

28 L-A.REF S/B
D/B

29 L .A .A P P L S/B
D/B

30 F.A S/B o - - 2

D/B
3 i Crl . A pp S/B 7 - - 7

D/B 9 - - 9
32 C rl.R ev.P etn . S/B 4 - - 4

D/B
33 C rl.P etn S/B 13 4 1 16

D/B
34 C rl.R e f S/B *

D/B -
35 C rl.(D ) R e f S/B

D/B
36 C rl.O P

S/B
D/B 1 - - 1

3 7 Bail A p p ln ./A n ticip ato rv  B ail S/B -
D/B

38 W .P .(C rl) S/B
D/B o> - - 2

39 Crl.M .A ppI S/B 12 3 - 15
D/B 1 - - 1

40 T r.P (C rl) S/B
D/B 1 - - 1

41 C ont. C ase(C rl) S/B
D/B 1 - - 1

TO TA L 8 99 42 16 9 2 5


